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SIR| BJP accuses Oppn of running a coordinated
effort to defame constitutional institutions

Cong widens CEC

protest campaign

Gaurav Vivek
Bhatnagar
NEW DELHI

The Congress on Monday
stepped up its campaign
against Chief Election
Commissioner  Gyanesh
Kumar, holding district-
level protests at nearly
1,000 locations across the
country and demanding his
resignation, a day before
the Congress Working
Committee (CWC) meets to
decide the party’s next
political and parliamentary
moves.

The mobilisation marked
a shift from protests con-
centrated in state capitals
to a wider grassroots cam-
paign, with the Congress
seeking to keep the alleged
“vote chori” issue at the
centre of national politics.

The party has linked its
campaign to reports that
Election Commissioners
Sukhbir Singh Sandhu and
Vivek Joshi had recorded
objections on at least 14 oc-
casions over 10 months to
decisions concerning voter
registration, deletion and
restoration of names,
changes to Form 6 and con-
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Police personnel stop Congress workers as they stage
a protest against the Election Commission of India, at

DDU marg, in New Delhi, on Monday

trol of the electoral-roll da-
tabase. Congress workers
and leaders also staged
demonstrations across
various parts of India, in-
cluding Srinagar, Ranchi,
Patna, and Jaipur.

Demonstrators outside
the Pradesh Congress
headquarters in Srinagar
burned effigies and dis-
played placards reading
'vote chor gaddi chhod', de-
manding the Chief Election
Commissioner's resigna-
tion.

Security forces set up
barricades and deployed
riot control measures, in-
cluding water cannons, to
halt protest marches. In-
side assembly corridors
and outside chief electoral
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offices, Congress cadres
questioned the autonomy
and operations of the Elec-
tion Commission of India.
Congress President Malli-
karjun Kharge convened a
party working committee
meeting, stating the dis-
pute concerns the exist-
ence of democracy and the
nation's survival. In re-
sponse, BJP leadership ac-
cused opposition parties of
running a coordinated
agenda to defame constitu-
tional institutions and cre-
ate  public disruption,
noting that earlier clarifica-
tions from the poll body
confirmed decisions re-
garding the Special Inten-
sive Revision process were
reached unanimously.

Indian forces set for Kazakhstan exercise

New Delhi: A 60-member
Armed Forces contingent
from India departed on Mon-
day for Oskemen in Kazakh-
stan to take part in the ninth
edition of the India-Kazakh-

stan Joint Military Exercise
'Kazind', which will be con-
ducted from September 28 to
October 11, the Ministry of De-
fence confirmed.

The Indian contingent is

drawn mainly from a battalion
of the Garhwal Rifles, along
with troops from other arms
and services, and personnel
from the Indian Air Force
(IAF). TIANS

Interest Act, 2002.

(Co-borrower) LOAN ACCOUNT No.

PU

C NOTICE

It is hereby informed to 1. Mukesh Indu Ji Alias Mukesh Yadav (“Borrower”) 2. Mrs. Teena Yadav
LNHLUJNO000049883( Old)/ 50300000954505( New)
that M/s Capri Global Housing Finance Limited has taken physical possession of its secured asset bearing
Property “All Piece and Parcel of property having land and building bearing House No. 122 (Registered
House No. 40) Area Admeasuring 900 Sq. Ft (83.53 Sq. Mts.) PH No. 75 Village and Gram Panchayat Kadal
Tehsil Mahidpur District Ujjain Madhya Pradesh — 456443 Bounded as follows: North: House of Mr.
Raghunath, South: House of Ms. Rukmabai, East: Common Way, West: Common Way”. That the
physical possession of above stated property was taken on 21/09/2026 vide sec-14 SARFAESI order passed by
(Concerned) under Section 14 of Securitisation and Reconstruction of Financial Assets and Enforcement of Security
That Since the date of possession various opportunities have been already given to you to
remove the movable articles from the aforesaid property. However, you have failed to take measures to remove the
movable articles from the said premises. So concerned is hereby informed to remove it and contact to branch with
in 15 days from the published of this notice failing which we shall dispose of the belongings as unidentified and
unclaimed property without any further notice.

Place: UJJAIN Date : 29-09-2026 Sd/- (Authorised Officer) For Capri Global Housing Finance Limited (CGHFL)

nation

Indore, Tuesday, September 29, 2026
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Wild elephant tramples morning walker
Bengaluru: In a shocking incident, a morning walker was
trampled by a wild elephant at Anchepalya, near Ban-
nerghatta in Bengaluru on Monday morning, while he was
just approaching his house after finishing the morning
walk. -Vinay Madhava Gowda
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APRIGLOBAL CAPRI GLOBAL HOUSING FINANCE LIMITED)| i -,..,', & ABRICATION AND TRADI

HOUSING FINANCE LIMITED Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013
Circle Office :- Capri Global Housing Finance Limited 9B, 2nd Floor, Pusa Road, New Delhi — 110060

RELEVANT PARTICULARS

1. | Name of the corporate debtor ISHAPE APPLIANCES PRIVATE LIMITED
along with PAN & CIN/ LLP No. CIN:U74999MP2017PTC043877
PAN:AAECIB059E

2. | Address of the registered office 1/6 New Palasia Office Number 203
western, Indore, Madhya Pradesh,

India -452001

3. | URL of website Not Operational

4. | Details of place where majority of
fixed assets are located

Sheetel Coolers, Village Kalukhedi,
Patwari Halka No. 19, Tehsil & District
Dewas, Madhya Pradesh - 455001

5. | Installed capacity of main NA
products/ services

6. | Quantity and value of main products/ | NA
services sold in last financial year

7. | Number of employees/ workmen Nil

8. | Further details including the last Financial Statements and other details of
available financial statements CD can be obtained by sending an email
(with schedules) of two years, lists at cirp.ishape@gmail.com

of creditors are available at URL: List of creditors is available on the website
of IBBL.

P 1CICI Bank

SYMBOLIC SSESSION NOTICE

Branch Office: ICICI Bank Ltd. Office Number 201-B, 2nd Floor, Road No. 1

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

Eligibility criteria is mentioned in detailed
expression of interest which can be
obtained by sending an email at
cirp.ishape@gmail.com

Kumar Maheshwari/ Premlata
Rajesh Maheshwari/ Sujata
Krishnakant Maheshwari/
Krishnakant Nandlal
Maheshwari/ Jyoti Sanjay
Maheshwari/ 077005004280

Taluka Pansemal, District Barwani, Madhya
Pradesh 451881/ Property No: 2 House No.
1004/2, Ward No. 11, Mohalla Manihar Lane,
Nagar Panchayat And Tehsil Khetia, Taluka
Pansemal, District Barwani, Madhya Pradesh

451881/ September 23, 2026

Place: Barwani

The above-mentioned borrowers(s)/guarantors(s) is/are hereby issued a 30 day Notice to repay the amount,
else the mortgaged properties will be sold after 30 days from the date of publishing this Notice, as per the
provisions under Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.

Date: September 29, 2026

Sincerely Authorised Officer,

Plot No-B3, WIFI IT Park, Wagle Industrial Estate, Thane (West)- 400604 10. :fﬁ:;ﬁi:’;f’&iz‘g‘;f 29-Sep-26
The Authorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets and 11. Daﬂe of issue of provisional list of 09-0ct-26
Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13(12) prospective resolution applicants
read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demand Notices to the 12.| Last date for submission of 14-0ct-26
borrower(s) mentioned below, to repay the amount mentioned in the Notice within 60 days from the date objections to provisional list
of receipt of the said Notice. 13.| Date of issue of final list of 24-0ct26
Having failed to repay the amount, the Notice is issued to the borrower and the public in general that the prospective resolution applicants
undersigned has taken symbolic possession of the property described below, by exercising powers conferred 14.| Date of issue of information 26-0ct26
on him/her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. memorandum, evaluation matrix
The borrower in particular and the public in general are hereby cautioned not to deal with the property. Any and request for resolution plans to
dealings with the property will be subject to charges of ICICI Bank Limited. prospective resolution applicants
Sr. Name of the Description of Property/ Date of Demand | Name 15.| Last date for submission of 25-Nov-26
No, Borrower(s)/ Loan Date of Symbolic Natice/ Amount of resolution pla}nls i _ i
Account Number Possession WO%EQ?F{\SC; Branch 16. E;ocess_ema;llldtto SLtmelt cirp.ishape@gmail.com
pression of Interes

1. Charbhuja Sweets And Property No: 1 House No. 1005/2, Ward No. May 25,2026 |Barwani 17. Det_ails qf the corporate debtor’s Yes -UDYAM-MP-23-0031331 - Micro

Shubham Colddrinks/ Rajesh | 11, Mohalla Manihar Lane, Near State Bank Rs. registration status as MSME

Nandlal Maheshwari/ Sanjay | of India, Nagar Panchayat And Tehsil Khetia,| 1,09,99,315.00/- Note- CIRP Period is expiring on 270ct 2026 and the time-lines mentioned above are

subjectto the extension to begranted by Hon'ble NCLT.
For ISHAPE APPLIANCES PRIVATE LIMITED
Sd/-

Prabhat Jain

Resolution Professional

IBBI Reg. No. IBBI/IPA-001/1P-P-02233/2020-2021/13480
AFA Valid till 30.06.2027

Reg. Add: LIG 212, E-7 Arera Colony, Near Union Bank

, Stop No 11, Bhopal, MP, 462016.

Communication Add: 15 Tapti Appartment,

Roshanpura Sqr, Bhopal MP 462003

Date: 28-Sep-26

For ICICI Bank Ltd.

Place: Bhopal

™ AU SMALL FINANCE BANK LIMITED asoreouo commeraat san

‘A SCHEDULED COMMERCIAL BANK

APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)

Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) under the “Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest[Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13 (12) read with rule 3 of the Security Interest (Enforcement) Rules,

2002issued demand notice on the date as mentioned below calling upon the borrowers to repay the amount mentioned in the said notice within 60 days from the date of receipt of the said notice as perthe details givenin below table: -

: Date of : Date of
Name of Borrawer/Co-Borrower/ B (2lilotice Description of Mortgaged Property Possession B | Ll L Description of Mortgaged Property Possession
Mortgagor/Guarantor/Loan A/c No. Date & Amount Taken Mortgagor/Guarantor/Loan A/c No. Date & Amount Taken
(Loan A/C No.) L9001060123798231, Balaji 25-Mar-25 Rs. 8,02,041/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 (Loan A/C No.) L9001060142200380, 15-Jun-26 Rs. 6,52,386/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
Construction & Suppliers (Borrower), Rs. Eight Lac Two Thousand Structure And Fixtures Property Situated At Survey No 529, Vill - Balaram (Borrower), Smt.Rachana Bai (Co- Rs. Six Lakh Fifty-Two Structure And Fixtures Property Situated At- House No 252, Ward No 3, Wardi
Mukesh Kumar (Co-Borrower), Hem Forty-One Only As On Shakkarkhedi , Tehsil - Jaora , Dist - Ratlam , Madhya Pradesh Admeasuring Borrower), Gordhan (Co-Borrower) Thousand Three Hundred Mohhlla Delchi, Tehsil- Makdon, District - Ujjain, Madhya Pradesh Admeasuring
Kunwar Gurjar (Co-Borrower) 24-Mar-25 75 Sqyds East: Reast Land , West: Land Of Madan Sharma, North: Road , Eighty-Six Only As On 8152 Square Feet East: Nala, West: Land Of Ratnsingh , North: Land Of
South: Badrilal 15-Jun-26 Kaluran Ji , South: Rasta
(Loan A/C No.) L9001060133820698, 12-Dec-25 Rs. 2,14,953/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 25-Sep-26 (Loan A/C No.) L9001060131549220, 15-Jun-26 Rs. 4.41,418/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
Dinesh (Borrower), Smt.Sunita Chouhan Rs. Two Lakh Fourteen Structure And Fixtures Property Situated :-Registered No A-1/182, Ph No 13, Ramsingh (Borrower), Virendra Singh (Co- Rs. Four Lakh Forty-One Structure And Fixtures Property Situated At- House No.151, Ward No.5, Village-
(Co-Borrower) Thousand Nine Hundred Fifty- Tah.& Block - Kasrawad, Dist.- Khargaon, Madhya Pradesh Admeasuring 77 Borrower), Smt.Ratan Kunwar Bai (Co- Thousand Four Hundred Shesh Delchi Sampurn, Chetr, Tehsil- Makdon, Dist- Ujjain, Madhya Pradesh
Three Only As On 11-Dec-25 Square Feet East: Shop Of Gajanand, West: Shop Of Subhas, North: Open Borrower) Eighteen Only As On 15-Jun-26 | Admeasuring 1781 Sqft East: H/O Bhagwan Singh, Antarsingh, Kamalsingh.,
Land , South: Mandleshwar & Khagaon West: Road, North: H/O Shivnarayan, Shersingh, South: H/O Jaypalsingh,
Ramsingh
(Loan AJC No.) L9001060144855698, M/S 15-Dec-25 Rs. 5,16,735- All That Part And Parcel Of Residential/Commercial Property Land /Building /| 24-8ep-26 | || 5an A/C No.) L9001060142757767, M/S | 15-Jun-26 Rs. 13,69,951- | All That Part And Parcel Of Residential/Commercial Property Land / Building/ | 23-Sep-26
Sunil Traders (Borrower), S%‘”" Singh (Co- Rs. Five Lakh Slxte.en Thousand Structure And F|>_<tures Property S.nuate? /'_\t - House No. 03, Ph No 42, Gr.am : Jitendra Dairy Farm (Borrower), Smt. Rs. Thirteen Lakh Sixty-Nine Structure And Fixtures Property Situiated At- Survey No 117/1, Patwari Halka
Borrowe_r), Smt.Resham Bai (Co-Borrower) Seven Hundred Thirty-Five Only Guradiya, Tehsil - Makdon, District - U!Jaln, Madhya Pradesh. Admeasuring Jyotibai (Co-Borrower), Jitendra (Co- Thousand Nine Hundred Fifty- No 83, Village- Mehtapura, Tehsil- Badnawar, Dist- Dhar, Madhya Pradesh,
Gopal Singh (Co-Borrower) As On 11-Dec-25 1540 Square Feet East: House Of Dinesh, West: Road, North: House Of Borrower) One Only As On 15-Jun-26 454001 Admeasuring 3612 Sqft East: Road, West: Personal Agriculture Land ,
Meharban, South: House Of Dhule North: Agriculture Land , South: Personal Land
(Loan A/C No.) L9001060123120990, 13-Mar-26 Rs. 6,36,486/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 25-Sep-26 (Loan A/C No.) L9001060113219989, 15-Jun-26 Rs. 11,50,386/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 25-Sep-26
Pradeep Kumar Bairagi (Borrower), Rs. Six Lakh Thirty-Six Structure And Fixtures Property Situated At House No. 113,Ph No. 22,Ward No Pankaj Patidar (Borrower), Smt.Kiran Rs. Eleven Lakh Fifty Thousand | Structure And Fixtures Property Situated At Ward.No. 15, Shore .No. 09, Nagar
Smt.Prem Lata Bai Bairagi (Co-Borrower), Thousand Four Hundred Eighty- 8,Village-Upreda, Tehsil-Jawad,Dist-Neemuch,Madhya Pradesh Admeasuring Patidar (Co-Borrower), Manish Rathod Three Hundred Eighty-Six Only Prisad Mandleshwar , Tehsil- Maheshwar , Dist- Khargone ,M.P Admeasuring
Six Only As On 12-Mar-26 368.02 Sq. Mtr. East- Road , West- House Of Prakash S/O Ramnath , North- (Guarantor) As On 15-Jun-26 159.35 Sqft East: Shope Of Vijay Patidar, West: Shope Of Brahmdatt, North:
House Of Vithhal Das S/O Mohandas , South- House Of Lala Das S/O Mpv, South: Main Road
Mohandas (Loan A/C No.) L9001060138931060, M/S 15-Jun-26  Rs. 13,23,546/- All That Part And Parcel Of Residential/Commercial Property Land / Building / | 24-Sep-26
(Loan A/C No.) L9001060123407580, Nitin 17-Apr-26 Rs. 3,68,652/- All That Part And Parcel Of Residential/Commercial Property Land /Building/ | 24-Sep-26 | | Krishn Traders (Borrower), Jeevan Singh | Rs. Thirteen Lakh Twenty-Three | Structure And Fixtures Property Situated At- Saral No.2546, House No. 466, P.H
Patel (Borrower), Smt.Bul Bul (Co- Rs. Three Lac Sixty-Eight Structure And Fixtures Property Situated At - House Num. 111, Ph.Num. 143/47, (Go-Borrower), Smt.Rellmprasad Bai (Co- Tho.usand Five Hundred Forty- No. 48, G-ram— Kharpa, Tah- Tarana, Dist- Ujjain, Madhya Pradesh, 456665
Borrower) Thousand Six Hundred Fifty-Two | Village - Kathodiya, Tah.&Dist.- Dhar ,Madhya Pradesh Admeasuring 920 Sq. Borrower), Hokama Singh (Co-Borrower) Six Only As On 15-Jun-26 Admeasuring 2640 Sq Ft East.: Local Way, West: Land OfMaan Singh, North:
Only As On 15-Apr-26 Ft. East: Slef Space , West: Road , North; H/O Madan , South: H/O Shaligram H/O Bhagwan Singh, South: H/O Narayan Singh
(Loan A/C No.) L9001060126899170, 15-Jun-26 Rs. 13,75,632/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
(Loan A/C No.) L9001070219328001, 17-Apr-26  Rs. 2,50,949/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 Balaram (Borrower), Smt.Rachana Bai Rs. Thirteen Lakh Seventy-Five Structure And Fixtures Property Situated At- House No-252, (Property Id No-
Rahul (Borrower), Bhavna Bai (Co- Rs. Two Lac Fifty Thousand Structure And Fixtures Gram Panchayat Plot No. 87, Survey No.52, Ward No. (Co-Borrower), Gordhan (Co-Borrower) Thousand Six Hundred Thirty- 7001810680), Ward No-3, Vill- Wardi Mohhlla Delchi, Tehsil-Makdon, Dist-
Borrower), Nine Hundred Forty-Nine Only 11, Village- Mehatpura, Tehsil- Badnawar, Dist- Dhar, Madhya Pradesh Prakash (Guarantor) Two Only As On 15-Jun-26 Ujjain, Madhya Pradesh Admeasuring 8152 Sqft. East: Nala, West: Land Of
As On 15-Apr-26 Admeasuring 2304 Sq. Ft. East: To, West: Both Side 48', North: To, South: Ratansingh Ji, North: Land Of Kaluram Ji, South: Road
Both Side 48' (Loan A/C No.) L9001060831335997, M/S 15-Jun-26 Rs. 4,36,880/- All That Part And Parcel Of Residential/Commercial Property Land / Building / | 24-Sep-26
(Loan AIC No.) L9001060129302384, M/S 17-Apr-26 Rs. 8,74,029/- All That Part And Parcel Of Residential/Commercial Property Land / Building/ | 25-Sep-26 | |Santosh Febrication & Suppliers Through Rs. Four Lakh Thirty-Six Structure And Fixtures Property Situated At-Part Surevy No 448/1, Vill & Teh
Nakshatra Tent House Through It'S Rs. Eight Lac Seventy-Four Structure And Fixtures Property Situated At- Ph No 41, House No 94, Ward No It'S Proprietor Santosh (Borrower), o Thousand Eight Hundred Eighty Kukshi, Dist Dhar, Madhya Pradesh Admeasuring 2409 Sq Ft East: Remaning
Proprietor Sachin Patidar (Borrower), Thousand Twenty-Nine Only As 3, Village - Nandra, Tehsil- Maheshwar, Dist - Khargone, Madhya Pradesh. Dharmendra (Co-Borrower), Smt.Gayatri Bai Only As On 15-Jun-26 Land Of Khasra Num 448/1, West: Road, North: Remaning Land Of Khasra Num
Sachin Patidar (Co-Borrower), On 15-Apr-26 Admeasuring 1014 Sqft East: Road, West: House Of Hukumchand, North: Lohar (Co-Borrower), Santosh Gorana (Co- 448/1, South: House Of Bajarang Vayamshala
Sugamchand (Co-Borrower) Smt.Uma House Of Dayanand, South: House Of Kailash Borrower), Suresh (Co-Borrower)
Patidar (Co-Borrower) (Loan A/C No.) L9001060129321905, 15-Jun-26  Rs. 6,76,454/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 25-Sep-26
Jitendra Kushwah (Borrower), Ashok (Co- Rs. Six Lakh Seventy-Six Structure And Fixtures Property Situated At- P H No- 24, Vill- Nagjhiri, Th-
(Loan A/C No.) L9001060126810899, 17-Apr-26  Rs. 3,09,317/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 Borrower), Smt.Sona (Co-Borrower) Rohit Thousand Four Hundred Fifty- | Gogawan, Dist- Khargone, Madhya Pradesh Admeasuring 645 Sqft East: Plot
Saradarakhan (Borrower), Smt.Sajabee Rs. Three Lac Nine Thousand Structure And Fixtures Property Sittuated At- House No-48, (Property Id No- Kushwah (Co-Borrower), Pavan Kushwah Four Only As On 15-Jun-26 Of Mr. Kamal S/O Chagan, West: Plot Of Mr. Amar S/O Chagan, North: Common
(Co-Borrower), Shahzad Kha Mansuri (Co- Three Hundred Seventeen Only | 7001809748), Ward No-02, Vill- Nayapura Tak Road Se Ander, Tehsil- Makdone, (Guarantor) Way, South: H/O Manoj
Borrower)  Nirbhy Singh (Guarantor) As On 15-Apr-26 Distt- Ujjain, Madhya Pradesh Admeasuring 74.237 Sq. Mtr. East: Road,
West: Boundary Of Mandi , North: H/O Rais, South: H/O Salim (Loan A/C No.) L9001060147138661 & 16-Jun-26 Rs. 6,05,009/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
L9001060126508409, M/S Navarang Rs. Six Lakh Five Thousand Structure And Fixtures Property Situated At - Saral No 2263, H No 21, P H No
(Loan A/C No.) L9001060126870478 & 30-Apr-26 Rs. 12,49,397/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 Traders (Borrower), Nilesh Navarang (Co- Nine Only & 20, Gram Panchayat Mundladev, Gram- Mundladev Tehsil - Tonkkhurd, Dist -
L9001060837193246, Virendra Paliwal Rs. Twelve Lakh Forty-Nine Structure And Fixtures Property Sittuated At- Survey No 105/2/1 Old 105- Borrower), Smt.Teena (Co-Borrower) Rs. 5,74,157/- Rs. Five Lakh Dewas, Madhya Pradesh, 455117 Admeasuring 6000 Sq Ft East: Local Way,
(Borrower & Legal Heir Of Late Shri Thousand Three Hundred 2,Rakba No.-0.695, Aari Me Se 0.017, Vill - Gurjarbardiya , Th.& Distt- Seventy-Four Thousand One West: Jamin Of Owned, North: Jamin Of Owned, South: H/O Sobhal Singh
Nandkishor Paliwal - Co-Borrower), Ninety-Seven Only & Mandsaur, Madhya Pradesh Admeasuring 170 Square Metre East: Varichand Hundred Fifty-Seven Only As On
Smt.Manorama Bai Nandkishor (Co- Rs. 14,12,829/- Rs. Fourteen Suthar, West: Jagdish Darji, North: Rest Land Of Survey No.- 105/2, South: 16-Jun-26
Borrower & Legal Heir Of Late Shri Lakh Twelve Thousand Eight Road (Loan A/C No.) L9001060127720230, M/S 17-Jun-26 Rs. 11,97,330/- All That Part And Parcel Of Residential/Commercial Property Land / Building / | 25-Sep-26
Nandkishor Paliwal - Co-Borrower), Hundred Twenty-Nine Only As Govind Radio & Electricals (Borrower), Rs. Eleven Lakh Ninety-Seven Structure And Fixtures Property Situated At - Hosue No132, Phn 74, Ward
Smt.Premlata Paliwal (Co-Borrower), On 30-Apr-26 Smt.Prabha (Co-Borrower), Suresh Yadav Thousand Three Hundred Thirty | No.09, Village- Koganva, Gram Panchayat- Durgapur, Tehsil- Kasrawad, Dist-
Smt.Mangala Devi Paliwal (Co-Borrower), (Co-Borrower), Prakash Yadav (Co- Only As On 17-Jun-26 Khargone, Madhya Pradesh, 451332 Admeasuring 2250 Sq Ft East: Common
Bala Ram Patidar (Gaurantor) Borrower), Krishnalal (Guarantor) Road, West: H/O Rameshwar Hobal, North: H/O Bhagirath Puniya & Street,
South: H/O Premlal Onkar
(Loan A/C No.) L9001071022540711, 14-May-26 Rs. 10,77,094/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
Badrilal (Borrower), Smt.Anita Bai (Co- Rs. Ten Lakh Seventy-Seven Structure And Fixtures Property Situated At- Survey No 367/1, Ph No 29, Village (Loan A/C No.) L9001060146207383, 18-Jun-26 Rs. 15,59,098/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 23-Sep-26
Borrower) Thousand Ninety-Four Only As - Bidwal, Tehsil - Badnawar, Dist- Dhar, Madhya Pradesh Admeasuring 9579 Ashish Pandit (Borrower), Smt.Jyoti Bairagi Rs. Fifteen Lakh Fifty-Nine Structure And Fixtures Property Situated At - Survey No 644/1/1Paki, House No
On 13-May-26 Sgqft East: Land Of Shivnarayan, West: H/O Mohan Lal, North: Land Of (Co-Borrower), Ghanshyam Bairagi (Co- Thousand Ninety-Eight Only As 554, Ward No. 13, Ph No 15/28, Saraswati Colony Gram - Badnawar, Main
Kanthiram, South: Lanf Of Mohanlal Borrower) On 18-Jun-26 Road, Badnawar, Dist - Dhar, Madhya Pradesh, 454660 Admeasuring 900 Sq
Ft East: Plot Purchase By Radheshyam, West: House Of Arvind, North: Common
(Loan A/C No.) L9001060143735622, 15-May-26 Rs. 4,20,469/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 Way, South: House Of Sejad
Tofan Banjara (Borrower), Smt.Gulpa Bai Rs. Four Lakh Twenty Thousand | Structure And Fixtures Property Situated At- Saral No 85, Ph No 06, House No - - - —
(Co-Borrower) Four Hundred Sixty-Nine Only 85, Ward No 05, Village - Tolakhedi, Tehsil - Shamgarh, Dist - Mandsaur, (Loan A/C No.) L9001060140136834, M/S 18-Jun-26 Rs. 7. 76,864/.- All That Part And F’arcel Of ReS|dent.|aI/CommerC|aI Properlg./ Land / BLII@IHQ/ 25-Sep-26
As On 13-May-26 Madhya Pradesh,458883 Admeasuring 1050 Square Feet East: House OFf Devendra Vegetable (Borrower), Devendra Rs. Seven Lakh Seventy-Six Structure And Fixtures Property Situated At - Ph.No.24, Village- Palasiya,
Prahlad, West: Common Road, North: Street, South: Common Road (Co-Borrower), Smt.Minakshi (Co- Thousand Eight Hundred Sixty- | Tehsil- Dharmpuri, Dist- Dhar, MP, 454552 Admeasuring 1100 Sq Ft East: H/O
Borrower) Four Only As On 18-Jun-26 Misrilal Yadav, West: H/O Gajendra Patidar, North: Road, South: Road
(Loan A/C No.) L9001060146060581, 18-May-26 Rs. 4,91,441/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
Gopal (Borrower), Smt.Kiran Bairagi (Co- Rs. Four Lakh Ninety-One Structure And Fixtures Property Situated At - House No 127-2, Survey No. (Loan A/C No.) L9001060143202648, M/S 18-Jun-26 Rs. 15,70,830/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 23-Sep-26
Borrower) Thousand Four Hundred Forty- 307/1, P.H.No- 02, Village -Bheslay, Tehsil -Rau, Dist- Indore, Madhya Pradesh, Sirvi Traders (Borrower), Ghanshyam Rs. Fifteen Lakh Seventy Structure And Fixtures Property Situated At - P.H No 52, House No 12, Gram -
One Only As On 13-May-26 453556 Admeasuring 1491 Sq Ft East: H/O Shri Ravi Bairagi, West: H/O Shri Molwa (Co-Borrower), Smt.Mamata (Co- Thousand Eight Hundred Thirty | Kanjora, Gram Panchayat Kanjora, Ward No 01, Tehsil - Sardarpur, Dist - Dhar,
Ravi Bairagi, North: H/O Shri Shivji Ram Ji, South: Chok & Road Borrower) Only As On 18-Jun-26 Madhya Pradesh, 454116 Admeasuring 900 Sq Ft East: Aam Rasta, West:
House Of Ruplal, North: House Of Hemalal, South: House Of Hemalal
(Loan A/C No.) L9001060149964827, M/S 18-May-26 Rs. 16,84,017/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
Dewansh Kirana And Aata Chakki Rs. Sixteen Lakh Eighty-Four Structure And Fixtures Property Situated At- House No 178 New 161, Ward (Loan A/C No.) L9001060123032102, Sonu 13-Jul-26  Rs. 4,30,115/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
(Borrower), Smt.Rukmani (Co-Borrower), Thousand Seventeen Only As No.27-28, Gram- Bagdun, Tehsil- Pithampur Dist-Dhar, Madhya Pradesh, Bairagi (Borrower), Smt.Durga Bai (Co- Rs. Four Lakh Thirty Thousand Structure And Fixtures Property Situated At- Phno 123, H No. 19, Village-
Mahadev (Co-Borrower) On 13-May-26 453771 Admeasuring 900 Square Feet East: Aam Rasta , West: H/O Borrower), Smt.Mohini (Co-Borrower) One Hundred Fifteen Only As Khandwa, Tah- Pithampur, Dist- Dhar, Madhya Pradesh, 454774 Admeasuring
Gangaram , North: H/O Shewak , South: H/O Bharat Krishna Das Bairagi (Co-Borrower) On 13-Jul-26 99.6 Sqyds East: Gali, West: H/Q Babu, North: Road, South: H/O Hari
(Loan AJC No.) L9001071020419302, 15-Jun-26 Rs. 6,86.924/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 (Loan A/C No.) L9001060145123643 & 13-Jul-26  Rs. 22,09,5'./0/— All That Part And.ParceI Of Residen.tiaI/CommerciaI Property Land / Building / 23-Sep-26
Kailashchandra (Borrower), Smt. Shivkanya Rs. Six Lakh Eighty-Six Structure And Fixtures Property Sitauted At Ph No. 35/63, Survey No 231/7, tggg: ggg;gg:zf;:g &M/S Shree Om Th;ss.;ze:ige:ll—-m:;fek:SNeI\r::nty 71;;“‘7\;::3 ﬁzdz’:l::;Zil:gg?\gr:Itll\llz;:e:d':tsl—::tues:ighﬁ:yp\?il/l? :l:uz;g‘: T
(Co-Borrower) Thousand Nine Hundred Vill.- Bamandakalan, Te.- Badnawar, Dist.- Dhar, Mp. Admeasuring 3550 Sq. ! . ’ ! o) y
Twenty-Four Orly As On Ft. East: House Of Patwari Bhai, West: House Of Manohar, North: Self Open Marbles (BorroYver), Omprakash (Co- Only & Rs. 12,24,795/- Rs. And Dist - Dhar , Madhya Pradesh ,454001 Admeasuring 2152 Sq.Ft. East:
15-Jun-26 Land, South: Local Way Borrower), Sanjay Parmar (Co-Borrower), Twelve Lakh Twenty-Four Road, West: Other Plot, North: H/O Ganpat, South: Road
Bolaram (Co-Borrower), Smt.Sudha Bai Thousand Seven Hundred
(Loan A/C No.) L9001060135720009, Ajru 15-Jun-26 Rs. 7,93,323/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 (Co-Borrower) Ninety-Five Only & Rs.
Khan (Borrower), Smt.Rukhaya Khan (Co- Rs. Seven Lakh Ninety-Three Structure And Fixtures Property Situated At Phn 83/27 , Anku Kr 302, Ward No 10,99,684/- Rs. Ten Lakh
Borrower) Thousand Three Hundred 08 , Hussani Mohalla, Vill - Nanpur , Tehsil And Dist - Alirajpur ,Madhya Pradesh Ninety-Nine Thousand Six
Twenty-Three Only As On Admeasuring 280 Sqft East: Bus Stand Road, West: H/O Ramchandra Madhu Hundred Eighty-Four Only
15-Jun-26 Mali, North: Road, South: Road As On 13-Jul-26

attention is Invited to provisions of sub section (8) of section 13 of the Act read with rule 8 (6), in respect of time available, i.e. 30 days from thisintimation, to redeem the secured assets.”

Date
Place

: 28/09/2026
: Indore / Mandsaur, Madhya Pradesh

The borrower having failed to repay the amount, therefore notice is hereby given to the borrower and the public in general that the undersigned has taken possession of the property described herein above mentioned table in exercise of powers conferred on him/her under section 13(4) of the said [Act 2002] read with Rule 8 of the said rule on the date mentioned in the above table. “The borrower's

The borrower in particular and the publicin general is hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge ofthe AU Small Finance Bank Limited (A Scheduled Commercial Bank) for the amount and interestthereon mentioned in the above table.

Authorised Officer
AU Small Finance Bank Limited
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